
2.
 

un
au

tho
riz

ed
 

ent
ry into

 

no
-en

try
 

zon
es 

alo
ng the mai

n road
 

ma
nag

em
ent

 of
 

tra
ffic

 

vio
lat

ion
s such

 as
 

im
pro

per
 

par
kin

g and pol
ice

 

staf
f at

 
Mat

a 

Ch
ow

k, 

pa
rtic

ula
rly

 

foc
usi

ng
 

vio
lati

on
s 

cff
cct

ive
ly.

 

The
re is

 
rcg

ula
r 

dep
loy

mc
nt of

 
traf

fic dep
loy

 

tra
ffic

 

pol
ice

 

sta
ff at

 
Mat

a 

Cho
wk 

to
 

add
res

s 

tra
ffic

 and 

Ra
ng

pu
ri 

Vi
lla

ge
. 

Th
ere

 has bee
n 

a 
co

ns
ist

en
t 

cff
ort

 to
 

Va
san

t 

Kun
j 

con
nec

ts Mat
a 

Ch
ow

k, 

Ma
hip

alp
ur 

to
 

Ruc
hi 

Vih
ar 

Tha
t the road
 in

 
fro

nt of
 

E-1 and E-2 DDA
 

Ho
usi

ng
 

Co
mp

lex
, 

on
 

the 

1.
 

Va
san

t 
Ku

nj. 
the road

 in
 

que
stio

n can be
 

pro
hib

ite
d/r

est
ric

ted
 at

 
E-1

/E-
2 

Roa
d, ent

ry of
 

hea
vy 

ve
hic

les
 

oth
er than

 

sch
ool

 

bus
es and 

am
bu

lan
ce 

on
 

rcm
cd

ial
 

me
asu

res
 

req
uir

ed
 to

 
be

 
tak

en,
 

pa
rti

cu
lar

ly 

as
 

to
 

wh
eth

cr 

Re
sp

on
de

nt No. 

5 
was 

dir
ect

ed
 to

 
file 

res
po

nse
 

reg
ard

ing
 the ord

cr 

dat
ed 

23
.01

.20
24

 

pas
sed

 by
 

this
 

Ho
n'b

le 

Tr
ibu

na
l 

wh
crc

by 

The 

pre
sen

t 

act
ion

 

tak
en 

rep
ort

 is
 

bei
ng file

d in
 

co
mp

lia
nc

e of
 Mo

st 
re

sp
ec

tfu
lly

 
sh

ow
eth

: 

AC
TIO

N 
DA

TE
D 

23
.01

.20
24

 

RE
PO

RT
 

CO
M

M
IS

SI
O

N
ER

 O
F 

PO
LI

CE
 

TA
KE

N N
 

CO
M

PL
IA

NC
E 

O
F 

OR
DE

R 

O
N

 

O
F 

THE
 

Go
vt. of

 
NCT

 of
 

De
lhi

 &
 

Ors .
.
.
 

Re
sp

on
de

nts
 V

er
su

s 

D
S 

Ka
tar

ia 

&
 

Ors
. 

Ap
pli

ca
nts

 

IN
 

THE
 

MA
TT

ER
 OF: Or

igi
na

l 

Ap
pli

ca
tio

n No. 

51
7/2

02
2 

PR
IN

C
IP

A
L 

BE
NC

H,
 

NEW
 

DE
LH

I 

IN
 

THE
 

HO
N'

BL
E 

NA
TI

ON
AL

 

GR
EE

N 

TR
IB

UN
AL

 

BE
HA

LF
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4.
 

this
 

tho
ro

ug
hf

are
. 

Th
ere

 are 

larg
e 

tra
cts

 of
 

vac
ant

 

DDA
 land

 wo
uld

 

ad
ve

rse
ly 

aff
ect

 the 

res
ide

nts
 and 

bu
sin

es
se

s 

rel
yin

g on
 

Th
erc

for
e, 

pro
hib

itin
g 

cntr
y 

wit
hou

t 

pro
vid

ing
 

alt
ern

ati
ve

 
rou

tes 

in
 

sig
nif

ica
nt 

co
mm

erc
ial

 

ac
tiv

ity
 and 

hea
vy 

ve
hic

ula
r 

mo
ve

me
nt.

 

rcs
ide

nti
al 

arc
as,

 

go
do

wn
s, and 

snm
all 

car
go 

wa
rch

ou
sc

s, 

res
ult

ing
 col
on

y, 

Ru
chi

 

Vih
ar. 

M
orc

ov
er,

 it 
ac

co
mm

od
ate

s 

nu
me

rou
s 

TO
TA

L 792 132
7 34

 

165
4 

202
4 

MA
RC

H 153 267 

06
 

407 

FEB
 

202
4 428 727 

26
 

731 

JAN
 

202
4 211 333 

02
 

516 

PA
RK

IN
G 

0M
PR

OP
ER

 
E-

CH
A

LL
A

N
 

VO
CA

 
PA

RK
IN

G 
IM

PR
OP

ER
 

CH
AL

LA
N 

CH
AL

LA
N 

CH
AL

LA
N 

N
O

 

3.
 

Kun
j is

 
as

 
und

er: 

the 

en
fo

rce
m

en
t 

tea
ms

 at
 

Ma
ta 

Ch
ow

k, E1& 

E
2 

Po
cke

t 

Va
san

t Ma
rch

 31, 
202

4 

sho
wi

ng
 the 

tra
ffic

 

vio
lat

ion
s and 

act
ion

 

tak
en by

 T'h
at the 

mo
nth

-w
ise

 

data
 for the 

pe
rio

d 

from
 dis
cip

line
 and 

safe
ty in

 
the arca
. 

en
fo

rc
em

en
t has 

res
ult

ed
 in

 a 
no

tab
le 

im
pr

ov
em

en
t in

 
tra

ffi
c 

me
mb

ers
, 

inc
lud

ing
 the 

co
mp

lai
na

nt 

hcr
cin

 

This
 

pro
act

ivc
 bei

ng 

ma
int

ain
ed

 

with
 the 

Re
sid

en
ts' 

a 
vita

l 

arte
ry 

lea
din

g to
 

Ra
ng

pu
ri 

Vil
lag

e and the 

un
au

tho
riz

ed
 tra

ffi
c in

 
thc 

arc
a, it 

may not
cd that

 thc road
 in

 
qu

est
ion

 

scr
ves

 as
 Tha

t as
 

reg
ard

s the 

ch
all

en
ge

s 

ass
oc

iat
ed

 

with
 

hea
vy 

ve
hic

ula
r 

EN
TR

Y 
TH

ER 
Jan

ua
ry 

1,
 

202
4, to

 

W
elf

are
 

As
so

cia
tio

n op
po

site
 E-l and E-2 

co
lon

ies
. 

Re
gu

lar
 

co
mm

un
ica

tio
n is

 
also
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Po
lic

c(T
raf

fic
) New Del

hi 

Dy
.C

om
mi

ssi
on

er 
of

 
(P

RA
SH

ÀN
T 

Co
ur

t. 
The 

un
de

rsi
gn

ed
 

sha
ll 

abi
de by

 
or

de
rs/

dir
ec

tio
ns

 

pas
sed

 by
 

Ho
n'b

le 

al
tc

rn
at

iv
e 

ro
ut

cs
 

su
rro

un
di

ng
 

this
 

are
a. 

Ruc
hi 

Vih
ar and 

div
ert

 the 
hca

vy 

tra
ffi

c 

from
 the 

E1
-E2

 

Ro
ad.

 

tra
ns

po
rta

tio
n 

nee
ds of

 
res

ide
nts

 in
 

Ra
ng

pu
ri, 

M
ah

ipa
lpu

r., and De
ve

lop
me

nt 

Au
tho

rity
 

(D
DA

) to
 

all
oc

ate
 

spa
ce for 

cre
ati

ng
 

to
 

cr
ca

te 

an
ot

he
r 

roa
d to

 

ca
ter

 to
 

the 

It
 

is
 

thus
 

im
pe

rat
ive

 for the 

De
lhi 

Ran
ge GA

UT
AM

) 
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